= O’ L BEFORE THE AJUDICATING AUTHORITY

o (NATIONAL COMPANY LAW TRIBUNAL)
'AHMEDABAD BENCH

AHMEDABAD

C.P. (LB) No. 123A/9/NCLT/AHM/2017

~ Coram:  Hon'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
~ Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD '
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26. 10. 2017 '

Narne of the Company - Wmdson Chemical Pvt Ltd.
- Vs, '
- Alpha Pa'rticIeBoard Pvt Ltd.

Section of the Companies Act:  Section 9 of the Insolvency and Bankruptcy n

- Code
- S.NO%N_A_ME CAP'ITA'L' LETTERS ' DESIGNATION __ 'REPRES'ENTATION _SIGNATURE
1. HARMSH <. SHAH | -Pv,—d\mcadQ . 'P‘%P"“@

. 2. J- fmrﬁ R qu A(J\roca‘h« PCL 'L'cmo,\ % -

' ORDER "

Learned Advocate Mr. J aimin Dave present for Operatlonal Credltor/ Petitioner.
Learhed Advocate Mr. Hamnsh Shah present for Respondent '

ObJ eg:tlons not filed.

Heard arguments of learned Counsel for Petitioner and Learned Counsel for
Respondent. -

Order reserved.

s >

MANORAMA KUMARI IKKI RAVEENDRA BABU
MEMBER JUDICIAL

MEMBER JUDICIAL

Dated ﬂns the 26th day of October, 2017.




